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[Shri K. T. Kosalram] 
the special fish 'Prawn* available here 
to ’the mother-sfltup waiting* outside 
Indian waters and the cost is estimated 
to be of the value of nearly Rs. 1 cro re; 
in a year the value of fish caught 
is estimated to be of the order of Rs. 
6 arores'. This captured Taiwanese 

vessel is still in Tuticorin harbour.
Thus, our national wealth to the 

order of 6 crores a year is swin-
dled by foreign vessels by catching 
fish in our territorial waters. Besides 
the loss of national wealth, the liveli-
hood of nearly a lakh of fi?hermen 
Navy vessels, thus giving protection to 
these foreign vessels.

I demand that the Agriculture 
Minister should take it up with the 
Minister of Defence and ensure 24- 
hour patrolling of this area by Indian 
Navy vessels, thus giving protection 
to our fishermen and to our national 
wealth
(vi) Repo r t ed  mol es ta tio n  o p a  
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Biha r .
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MR. DEIJUTY SPEAKER: Do npt
make any other speech; you must 
read what you have written and given. 
Other tilings will not be recorded.
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of 'Ext. Affairs

13.41 hrs.

DEMANDS FOR GRANTS (Gene-
ral), 1980-81—Contd.

MR. DEPUTY-SPEAKER: The
Hou>e wi 1 now take up further dis-
cussion and voting on the demands 
for r* ants n "Her the control of the 
Ministry of External Affairs.

SHRI EDUARDO FALEIRO (Mor- 
m ugao): Mr. Deputy-Speaker, fore-
ign nc’icv is fortunately one of those 
aspects or spheres of national political 
life where there ig a broad consensus 
and the sharp political divisions that 
one witnesses in manv other aspects 
of national life do not find a place


